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Air Indix Personne! arrested or
charge-gheeteq for Smuggling

2629. SHRI C. M. SINHA: Wil
the Minister of TOURISM AND
StaI\tfelL AVIATION be pleased to

(a) the number of personnel of Atr
India arrested or charge-sheeted dur-
ing the last one year for smuggling;

(b) whether the number of such
personnel is higher than those so
arrested or charge-sheeted dJuring
1973-74; and

(c) if 8o, what effective steps have
been taken by Government agamnst
the staff involved?

THE MINISTER OF TOURISM
AND CIVIL AVIATION (SHRI RAJ
BAHADUR): (a) and (b). The num-
ber of Air-India staff arrested or
chargesheeted during the years 1973-
74, and 1974-75 (upto 22-2-75) was as
follows:—

During  1973.74—2. In  addition
show.-cause notices were igsued
to three employees by Cus-
toms Authorities

During 1974.75—19.
(upto 22.2.1975).

(¢) A Fhght Purser and o Lcader
were arrested by Airport Customs,
Santacruz, for smuggling in 1978-74.
The Flight purser has been prosecut-
ed by the Customg In the court and
the case is pending frial. The Cus-
toms’ case against the Loader is still
under investigation by the Customs
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Authorities,. Both of these persons
are under suspension and the depart-
mental action will be taken on com-
pletion of the Customs' cage against
them.

The three persons, to whom show-
cause notices were fssued by the Cus-
toms Authorities have neither been
arrested nor charge-sheeted.

Of the 19 persons arrested for smug-
gling in 1974-75, 13 have beem arrest-
ed in connection with the smuggling
of Opium to Mauritius and the case
against them is still under investiga-
tion by the Central Bureau of In-
vestigation. All the 13 employees
have been placed under suspension
by the Air-India Management.

Services of an Assistant Filght Pur-
ser, involved in smuggling of narco-
tic drugs and arrested in London in
April last, have been terminated by
Air-India Management.

Departmental proceedings against
two Drivers, involved in smuggling
at Delhi, are in progress.

Customs’ investigations in respect
of an Assistant Station Superinten-
dent and a Loader, who were arrest-
ed at Calcufta for smuggling, have
not yet been finalised, Suitable de-
parimental action will be taken
against them on hearing from the
Customg Authorities.

An Air Hostess, who was arrested
at London for smuggling narcotic
drugs, has been placed under suspen-
sion and the police investigation fa
still in progress. Departmental ac-
tion will be taken on completion of
the Court case.

Besides the following further gteps
have been taken by Government to
check smuggling by the Ailr-India
staff:

(i) Extra vigilance 1is exercised
in examination of suspected
baggage and parcels sent out
of the country;





